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POLICY WORDINGS 
 

COMMERCIAL VEHICLE PACKAGE POLICY – GOODS CARRYING VEHICLE - ADD-ONS 

                                                                                 CONSUMABLES 
 

 

Consumables 
 
This Add-on shall be in force only if Acko General Insurance Ltd (Acko) has received the additional premium 
for this Add-on in respect of the Insured Vehicle. 
Acko will pay the expenses incurred on consumable items in the event of any claim relating to accident 
during the policy period, and admissible under Section I of the underlying Policy in respect of the Insured 
Vehicle.   

Special Conditions 

The services provided under this Add-on are subject to the following conditions: 

• For the purpose of this Add-on, ‘consumable items’ shall include engine oil, gear box oil, lubricants, 

nut and bolt, screw, distilled water, grease, oil filter, bearing, washers, clip, break oil, air conditioner 

gas and items of similar nature excluding fuel consumed during repair of Insured Vehicle. 

Subject otherwise to the terms, conditions, limitations and exclusions of the underlying Policy, which shall 
be the basis of this Add-on and is deemed to be incorporated herein. 
be incorporated herein. 


